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102. SIIBl CHANDRA8HAN A11iABE 
PATIL: Will the Minister ot INDUS-
TRY be pleased to state: 

",. 

(a) the number and details of the 
Industrial Ueences and the parties to 
whom licences were issued by the 
Care-taker Government after dissolu-
tion of the Sixth Lok Sabha; and 

(b) the consideratiolls on which 
these licences were issued? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) From 
22nd August-13th January, 1980, 313 
Letters of Intent and 29 Industrial 
Licences were issued, Wlhile 127 Letters 
of Intent issued previously were con-
verted into Industrial Licences. Details 
of these are published in the "Weekly 
Bulletin of Import Llcences, Export 
Licences and Industrial Licences" and 
are available in the Parliament Library. 

(b) Letters of Intent and Industrial 
Licences are issued in accordance WIth 
the current Industrial Policy as 
enunciated by Government. Besides 
this, Government's consideratioll in-
cludes the techno-economic appraisal, 
capacity considerations /the applicant's 
experience alld. capabiliy, foreign colla-
boration (if any is involved). Foreign. 
exchanp balances of the proposal, the 
development of backward areas, loca-
tional angle, demand projections etc. 

Bew ScbeIDe for Natkmali8aUoa of 
Sick Units 

163. SHRI INDRAJIT GUPTA: Will 
the Minister of INDUSTRY be pleased 
to state: 

<a) wMiller It la a. tact that the 
Uftion ,Governm.ent have evolved a 
IleW scheme for the nationalisation of 
*k units; and 

(b) U 410, _ atlUeDt features there-
eft _LS a. 

~ ~ f>J' 8T~~ at 11m 
~RY cw DQX18Ta~ ~ 
CHABJ\NJIT ClJ4NAN~l: (a) No. .jfir. 

(b) Does not arise. 

u.s. MlJHar,- Pee ......... _.n ... .. 
164. SHRIMATI GEm'I'A ~­

JEE: Will the Minister of D~E 
be pleased to state: 

(a) whether Government's attentlon 
has been drawn to the repo,rt ap~ 
in a section of the press that U~ 
military personnel are present in 
Pakistan across its border with Rajas-
than.; 

(b) if so, the details and Govern-
ment's reaction thereto; 

(c) whether Government have made 
any attem.pt to ascertain the matter; 
and 

(d) if so II the details thereof? • 
THE MINISTER OF STATE IN THE 

MINISTRY OF DEFENCE (SHRI C.P.N. 
SINGH): (a) Government have seen 
the Press report to this effect. AvaU-
able infonnation, however, does not 
confirm the report. 

(b) to (d). Do not arise. 

Preparatloa 01 PaDels lor appolat.m_* 
as Under Secretaries 

165. SHRI K. LAKKAPPA: Win the 
Minister of HOME AFFAIBS be pleas .. 
ed to state: 

(a) whether it is a fact that tlaere 
has been undue delay in the prepara. 
tion ot panels for the years 19'18 and 
1979 for inclusion in Grade I of Central 
Secretariat Service for appOintment as 
Under Secret.arte.; 

(b) if so, the reasons there:£or; 

(c) the .teps befq taken by Qoftm. 
ment to expedite the ptep8raUen ot 
the pane1lJ; aad 

(d) 9ae tiJb& b:r wbich lie peN" tor 
.,. 7881'8 1'78 aacl 19". .... lUI.tb' .. 
be otdf. 




